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Sri Abhay Kumar Das for the petitioner. Shri Shubham, authorised

representative of Respondent Company. Order in respect of [.A.isin

process of dictation.

Hence, the matter is adjourned for pronouncement of order on
26" February, 2018.

C A

Date: 13/02/2018 H.P. Chaturveus,.

Typed by Member(Judicial)
Jyoti .
(Stenographer)



